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Security breach at Indian airports

*22. SHRI T. K. RANGARAJAN: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the Airport and date-wise number of security breaches that took place at

Indian airports;
(b) the steps taken so far to contain them; and
(c) what steps are being taken to prevent such security breaches at private airports?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (c) A Statement is laid
on the Table of the House.

Statement

(a) As per the information provided by Ministry of Civil Awviation, details of
cases of security breaches/lapses reported at various airports during the years 2011,
2012, 2013, 2014 and 2015 are given in Statement-I and II (See below).

(b) and (¢) Ministry of Civil Aviation (MCA) is the nodal Ministry for Civil
Awviation Security in the country. Bureau of Civil Aviation Security (BCAS), under
the Ministry of Civil Aviation, issues necessary guidelines/ instructions/orders from
time to time in regard to civil aviation security, including instructions/orders etc. for
preventing security breaches/lapses. BCAS investigates into incidents of such lapses/
security breaches on a need basis and brings such security breaches/lapses to the
notice of the concerned agencies for taking appropriate corrective/remedial action.

+ Transliteration in Urdu seript.
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To prevent such security breaches/lapses at airports, BCAS has taken steps
to strengthen security arrangements, including time bound deployment of Central
Industrial Security Force (CISF) at airports, deployment of Quick Reaction Teams
at major airports and regular monitoring of security arrangements by inspections and

dummy checks.

CISF has been deployed for security at some airports, where it works under
the operational control of BCAS/Ministry of Civil Aviation. CISF too has taken the

following steps to prevent recurrence of security breaches/lapses:

(1)  Issues of infrastructure deficiency viz. inadequate perimeter heights/light/
wall, overhangs, concertina coil etc. have been taken up continuously with

Airport Operators for rectification.

(1)  Pruning of wild vegetation in and around the perimeter wall have been

taken up.

(1)  CISF 1s continuously in touch with the Airport Operators to ensure watch
towers are strategically positioned to have maximum coverage of perimeter

wall.

(iv) The frequency of vehicles/foot patrolling has been reviewed and increased

at the respective airports.

(v)  CISF is in touch with local police to increase the vehicle/beat patrolling

in the city side around the peripheral area.

(vi) To check the alertness of security personnel, frequency of checking by

the supervisory officers has been enhanced.

(vil) Security arrangements at the gates leading to the airside have been reviewed
and suitable corrective measures taken to avoid such re-occurrence of

lapses/breaches.

(vii1) The 1ssue of re-fixation of norms for deployment of CISF for foolproof

security has also been taken up with BCAS.

(ix) Placement of CCTV cameras in terminal buildings as well as throughout

the peripheral area has been taken up with the airport operators.

Surveillance audits are also done of airports to ensure that Airport Security
Groups who are responsible for providing security are doing their job competently.
Shortcomings noticed during such surveillance audits are brought to the notice of

the Ministry of Civil Aviation for appropriate action to address such shortcomings.



Oral Answers [25

Airport-wise detecils of security breaches

February, 2015]

Statement 1
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S1.No. Name of the Airport Date of security Number of
breaches/lapses breaches
1. Bhubaneswar Airport 02.03.2011 1
2. Cochin Airport 08.06.2011 and 2
25.08.2011
3. Chennai Airport August, 2011 and 2
April, 2012
4. Coimbatore Airport 17.04.2011 1
5. Delhi Airport (T3 Terminal) 05.03.2012 and 2
15.03.2012
6. Delhi Airport 20.06.2014 and 2
21.06.2014
7. Goa Airport 06.06.2011 and 2
March, 2012
8. Guwahati Airport 02.11.2012 1
9. Kangra Airport 15.04.2012 and 2
09.10.2013
10.  Kolkata Airport 05.02.2011 and 2
24.05.2011
11.  Madurai Airport 11.06.2011, 3
06.07.2011 and
13.07.2011
12.  Mumbai Airport 10.02.2011, 7
26.02.2011,
21.03.2011,
03.05.2011,
10.02.2012,
01.09.2012 and
21.08.2012.
13.  Nagpur Airport 21.08.2012 and 2
05.02.2015
14.  Udaipur 12.05.2011 1
ToTAL 30
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Statement — 11

Year-wise detecils of security breaches

to Questions

Year Name of Airport Date No. of breaches
Mumbai Airport 10.02.2011 4
26.02.2011
21.03.2011
03.05.2011
Goa Airport 06.06.2011 1
Udaipur 12.05.2011 1
Kolkata Airport 05.02.2011 2
24.05.2011
2011 ,
Bhubaneswar Airport 02.03.2011 1
Cochin Airport 08.06.2011 2
25.08.2011
Chennai Airport August, 2011 1
Coimbatore Airport 17.04.2011 1
Madurai Airport 11.06.2011 3
06.07.2011
13.07.2011
ToraL 16
Mumbai Airport 10.02.2012 3
01.09.2012
21.08.2012
Nagpur Airport 21.08.2012 1
Delhi Airport (T3 Terminal) 05.03.2012, 2
2012 15.03.2012
Chennai Airport April, 2012 1
Kangra Airport 15.04.2012 1
Goa Airport March, 2012 1
Guwahati Airport 02.11.2012 1
ToraL 10
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Year Name of Airport Date No. of breaches
2013 Kangra Airport 09.10.2013 1
TotaL 1
2014 Delhi Airport 20.06.2014, 2
21.06.2014
ToraL 2
2015 Nagpur 05.02.2015 1
TotaL 1
GranDp TotaL 30

SHRI T.K. RANGARAJAN: Sir, according to the Annexure, at all the major
airports and at some minor airports, security breaches are there. After safety audit
also, security breaches are there everywhere. There are 556 instances of flouting of
safety norms by private aircraft. What 1s the Government going to do in this regard?
Secondly, cyber crime is on the rise in our country. How much is the security alert?

How many personnel are trained to handle cyber security in this country?
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SHRI SITARAM YECHURY: Sir, the hon. Member has asked about cyber

security breaches.
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MR. CHAIRMAN: The question relates to ‘security breaches’. Please read the

question.
SHRI SITARAM YECHURY: Security includes cyber security also.
MR. CHAIRMAN: The question 1s on security breaches at Indian airports.

SHRI SITARAM YECHURY: That i1s correct. The supplementary i1s on cyber
security breaches at Indian airports, domestic airports. The question is specific to

cyber security.
MR. CHAIRMAN: All right, okay.
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SHRI SITARAM YECHURY: Cyber security means that on the web site of the

airports, there i1s an encroachment. Somebody logs into the website, gives wrong

information and creates a security encroachment. Now what step i1s the Government

contemplating to take in this regard?

MR. CHAIRMAN: All right. Let the hon. Minister reply.
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MR. CHAIRMAN: Now let him put his second supplementary. ...(Interruptions)...
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MR. CHAIRMAN: What is the second supplementary, please?

SHRI TK. RANGARAJAN: Sir, the Minister should take note of the hon.
Minister’s statement. My second supplementary is this. Is it true that the Government
is planning to hand over some portion of security at airports to private security

people?
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SHRI P. RAJEEVE: Sir, I read in newspapers that some persons are enjoying
the benefit of not going for frisking at airports. It is being understood that some
officials, including the Home Secretary, and also some persons not holding any such

offices are also enjoying this exemption and not going for frisking.
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SHRI P. RAJEEVE: My question is very specific, Sir. I need your protection.

MR. CHAIRMAN: Please put a specific question. The question should have been

like this. Is there an amendment/change/modification in the existing list of exemptions?

SHRI P. RAJEEVE: My specific question is, is any bureaucrat included in this
special category and is there any other individual who is not holding office still

enjoying as per these new directions?
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MR. CHAIRMAN: Question Hour is over. The House is adjourned till 2.00 p.m.

WRITTEN ANSWERS TO STARRED QUESTIONS
Permit system for foreign citizens in North-Eastern States

+*23. DR. SANJAY SINH: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether there 1s a provision of permit system for foreign citizens in North-

Eastern States;
(b) if so, the details thereof, and

(¢c) whether Government proposes to eliminate permit system in order to promote

tourism?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (¢) The visit of foreigners in
India 1s regulated by the Foreigners (Protected Areas) Order, 1958 and the Foreigners

+ Original notice of the question was received in Hindi



